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Declaration of Assets and Liabilities

, son/daughter/wife of .., QHME‘-SWQR Kﬁ‘.f

years, belongihg to -B Lﬂw..,.
e DFERCE . ATIENDANT.....

give herein below the details of the assets (immavable, mavable, bank balance, ete.) of

STNOD PRASAD NAPAN.

i Pre T

aged s iR

service ahd presently working as .

myself, my spouse and dependanis*)

A Details of movable assets

{Assets (n Joint name indlcating the extent of joint ownership will also have to be

9 4% given]
j (b’ 8r. Dageription Belf Spouse Dependan Dependant- | Dependan
). No. Name(S) =1 2 -3
"j( o il Namig Name Etc, Name
l () | Cash 5600/ MUNH L PRINCE | BDITEIVYA
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{1i) ﬂeposits in %
Banks, Financial | J60% 00
Institutions And, - —_ geax =
Non-Banking _
Financial
Companies
; ¢iif) | Bonds,
| Bebéntures and
Sharesn ' g s e oy
| campanies =
. {iv) | Other _ﬁnqncfal
institutions, - Lie
NES, Postal 'y
it awmgsrc .| SIWFL AN Lo iz R
‘ Policies, efc. ; -
: -{v}- Motor Qe‘h_icies-, o
: {details of M’-DQ T : _
‘make, otc,) SHIANE Hail e — o
/ {vi} daﬁre_i!e:y (give | . _ o
i details of 2 0 s 200
weight and : GalLD his 3
value) O~ LD : iy
{vii). | Other assets, Ty -
| such as values - / F&EEZL’ AL s s
of glaims / —
interests
Note: Valueé of Bonds / shares / Debentures as per the latest market value in Stock
Excharnge in respect of listed companies and as per books in the case of non listed
- companies should be given.
* Dependant here means a persan subsfannally dependent on the income of the
employes.
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Agricyltural Land
~ Location{s}

~ Survey number(s)
- Extent {(Yotal
measurement)
~Cutrent market value
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Mon-Agricultural Land

- Location{s}

= Burvey number{s)- - -
- Extent {Total™
theasurement)
-CGurrent market value

e

~ Survey fdoor
-| ~ Extent (Total

- Current market

Bulldings (Commerclal
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Logation(s)
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Houses / Apaftments
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Others (such as
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{li) Loans from finangial
institutions

(Jii) Government Dues:

| {a) dues to departments

dealing with government
accommodation

(B) dues to departments
dealing with supply of
water

{c} duss to departmenis
deallng with supply of
electricity




{d) dues:to departments : A7
dealing with telephonss e

{8) dues to departments
dealing. with government

transport {hcluding v i
aircraft and helicopters)
{f) Other dues, if any

{h) {1} incame{Tax including

: surcharge [Also Indicate .
the-assessment yeaf upto 4 F&P Vo 586 K
which Income Tax Raturn
filed. 8ive also Permanent.
Account Number {PANY - [~~~ v o oo e e o o
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indigate the assessment
year upto which Wealth T _ o=
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i imrehy declaie 1hat tf'se above degtails are true 1o the best of my

3 kﬂawiedge and belief,
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